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PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insoivency and Bankruptcy Board of Indjs
(Liquldation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
MATRUSHREE EXPORTS

>

= PARTICULARS DETAILS
1 MATRUSHREE EXPORTS PVT LYD.
2
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Date of incorporation of carporate 19/11/1991
debtor
3. | Authority | ROC Mumbal
debtor s Incorporated / registered ;
oo e
Address of the registered officeand | 5C, TRISHLA BLDG.122, SHEIKH MEMON
principal office (if any) of corporate STREET, MUMBAI 400 002, MUMBA0000Z,
Maharashtra, India

8. | Date of closure of Insolvency 14/09/2023

Resolution Process

Liquidanon commencement dateof | 24/11/2023

corporate debtor

Nameandregstratimnumbud Udaylumar Bhaskar Bhal
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the insolvency professional acting as | IBBI/IPADO1/1P-01425/2018-2019/12234

iquidator

Address and edmail of the iquidator, | B-304. Goldvilie, Signature Park, Aundh Ravet

as registered with the Board Road, Dange Chowk, Thergaon, Pune<111033
udaybhat2805@gmail.com

comespondence with the bquidator | Road, Dange Chowk, Thergaon, Pune411033

udayohat2805&gmai com
Last data for submission of claimg | 14/06/2025

Notce is hereby given that the National Company Law Tnbunal . Mumbai Bench has
ordered the commencement of liquidation of the MATRUSHREE EXPORTS PVT LTD on
24/11/2023 under section 33 of the Insolvency & Bankruptcy Code. 2016].

The stalfeholders of MATRUSHREE EXPORTS PVT LYD are hereby called upon to submit
their claims with proof on or before 04/07/2025 the liauidator 81 the address mentioned |
agamnstitem No.10, |
The financial creaitors shall submit their claims with proof by elaectronic means anly, All

other creditors may submit the claims with the proaf in person., Oy POSt o7 Dy electronic
means.

Submission of false or misleading proof of claims shall attract penalties.
Name and signature of liquidator ;: Udaykumar Bhaskar Bhat
Date and place: :Pune 04.06.2025
' ’ & ~ud

Add:&sandemaﬂlobeusedfor B-304. Golaville, Signature Park, Aundh Ravet




